i
i
WEELKY STATEMNT FOR DESPATCH OF ORDER i
EXCISE APPEAL BRANCH RN
- CESTAT, NEW DELHI-110066 T
FROM 04.12.2017 To 08.12.2017 I
S/NO. | APPEAL NO. ORDER NO. DATE OF DATEON | |
ORDER WHICH ORDER |
RECIVED DESPATCHED |
FROM THE PS |
TO HON’BLE ,
PRESIDENT/VI :
CE |
PRESIDENT/ME ‘
MBERS
FINAL ORDER N
1-2. E/51107-51108/2017 FO/57483-57484/2017 | 01/11/2017 08/122017
3. E/50061/2017 FO/57487/2017 01/11/2017 08/12/2017
4. E/52754/2015 FO/57488/2017 01/11/2017 08/12/2017
5. E/3181/2009 FO/57489/2017 01/11/2017 08/12/2017
6. E/50006/2017 FO/57490/2017 01/11/2017 08/12/2017
7. E/52373/2016 FO/57491/2017 01/11/2017 08/12/2017
8. E/50020/2017 FO/57492/2017 01/11/2017 08/12/2017
9. E/53207/2015 FO/57493//2017 01/11/2017 08/12/2017
10. E/3610/2012 FO/57494/2017 01/11/2017 08/12/2017
1. E/52130/2016 FO/57513/2017 01/11/2017 08/12/2017 |
2. E/ROA/50724/2017 & | FO/57514/2017 01/11/2017 0871212017 {
E/M/50754/2017 IN MO/50721/2017 L
E/2146/201 | P
13-14. | E/52504/2015 & FO/57515-57516/2017 | 01/11/2017 08/12/2017 1
E/50013/2016 o
5. E/56267/2013 FO/57517/2017 01/11/2017 08/12/2017 1
16. E/50367/2015 - FO/57518/2017 03/11/2017 08/12/2017 I
17. E/50070/2017 FO/57519/2017 03/11/2017 081272017 | |
18-19. | E/53773/2014 & FO/57530-57531/2017 | 03/11/2017 08/12/2017 P
E/53873/2014 L
20. E/2898/2011 FO/57560/2017 03/11/2017 08/12/2017 e
21. E£/60605/2013 FO/57562/2017 03/11/2017 08/12/2017 T
22. E/50123/2017 FO/57563/2017 03/11/2017 08/12/2017 L
23-26. | E/60/2012 & FO/57564-57567/2017 | 03/11/2017 08/12/2017 1
E/50151/2014 & 1
E/53269/2014 & |
E/53284/2014 B
27-28. | E/51049/2015 & FO/57568-57569/2017 | 03/11/2017 08/12/2017 T
E/51108/2015 :
MISC ORDER ~ I
I E/ROA/50572-50573/2017 | MO/S0712-50713/2017 | 01/11/2017 08/12/2017 i
IN E/1175-1176/2012 L
o
N\ Qe
|7
Asstt. egis’tﬁir
Excise Branch-DB ! ;

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT ¥
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.




